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The 21* August 2017

No-5 (N)VI-02/15-5460/UD&HD—After due consideration on objection received under
section-5 for transitional areas declared through previously published draft Notification No-2724
dated-13.4.2017 under section-4 of the Bihar Municipal Act, 2007 (Bihar Act, 11 of 2007) the
State Government in exercise of the powers conferred under section-6 of the Act constitute
Sursand Nagar Panchayat within the boundary as described in the following schedule-'A' in the
district-Sitamadhi and enforce the relevant provisions of The Bihar Municipal Act, 2007 in the
transitional areas falling in it:-

Schedule-A

1 (a) Name of villages and Thana Nos

(a) Name of Village Thana No.
1. Sursand Asli, within which there are three Gram 47
Panchayat-Sursand West, Sursand North and Sursand
East
(b) | Boundary
North Barahi Panchayat (Parihar Block) 129
South Veerrakh Panchayat 31
East Srikhandi Bhittha 49
West Banaouli 27

These areas will be called the Nagar Panchayat, Sursand
2. This notification shall come to force at once.
By the order of the Governor of Bihar,
CHAITANYA PRASAD,
Principal Secretary.
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